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lir pursuancE of Ruies 4, 5,7 & 22 of Fojasthan High Court Staff

Sei'viee Rules,,20O2, Hon'ble the Cnief iustice has been pleased to rnake the

fotlowin6 furrher amendmen..s in the oftice order Nc. [stti'HC/20cv378 dt..

a172.2C02t-

In Part- | to Part- Vlli of the Eltablishment Order, thc exiiling

expressions "senter Seputl Re*istrcf, ajanadal' and "Drivtr'

vrherever occurring, shall be substitut€d by the expressions "Joint

Registrl r', "Ushti r" end "Chauffeur" respectively.

tsy otd€r of lt*n'ble the Chief iustice.
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Principai Secretary to Gavernment, [€w DeFranment-Curn-Legel

Remembrance, Rajasthan, .jaipur with the request ta kincily obtaii'i

the perrnis$ion from thE Bhasha Vlbhag fcr Bublication of this

Notification in English as a special casa as the sonctrned Rules Viz.

the Rajasthan High Coutt Staff Service Ruies, 2002 are in tngllslr

language anei convey the s*rne to the Supe:'intendent Governrrient:

Central Press, jaipur unoer intinetion tc this office.

The Superirrtendent, fiovernment Cenirat Pr€iE fi.ijasthan Jaiprr for
publication in the next issue ,f ihe Rajasthan Rajpatra. €xemption for
pr.iblication of the fiotificatiofi in tiindi is iieirrg obtained from tii*
Bhasha, Viailag thrcugir the Law Secretary. A crtp,u of such Gazette

m$y kindi'i, be Sent Io tiris tiffi€e immedlatei.v,

Registrar(Vigiloncei, Sajarthan iiigh Coufi JodrFur,'!eipur$ench
Jaipur.

Regisl'!'6r(Admri.i, *aiasthan Higl.: Coun, Jodhi;rir#uipi;r Ber:ch Jaipur".

Oire(ioi, Rajssthan State -lr.rdici*l ..{*ade*ry, jodhpr r.i( t
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